
Govemment of Jammu and Kashmir
Deparlment of Law. Justice and Parliamentary Affairs

Civil Secretariat
Srinagar/Jammu

Subject:-Litigation Reforms arrd effective monitoring of Litigation in Union tenitory of

Jammu and Kashmir-Appointment of Ofticer In charge(OlC) Litigation'

GOvEIINMENT OII.DER NO:-2120-JK (LD ) of 2026

DAT!ID:- l7 - 02 - 2026

Sanction is hereby accorded to the appointment of Officer's of Cooperative

Department as oftlcer In-charge Litigation (olc) for the cases mentioned in

annexure to this Govemment Order including contempt petition, if any, pending

before Hon'ble High court of J&K and Ladakh/central Administrative Tribunal'

The ternrs and conditions of appointment of the OIC shall be govemed by the

provisions o1'Covemment Order No.l673-JK(LD) of 2021 dated 24'03 '2021'

By ordcr of Government of Jammu and Kashmir.

sd/-
(Achat Sethi)

Commissioner/Secretary to Government

Dated> l7- 02 - 2026No:-LAW-OIC/2i2026

Copy to the:-

l. Learned Advocate General, J&K.

2. Principal Secretary to Hon'ble Lieutenant Govemor, Raj Bhawan'

3. Joint Secretary(J&K). Ministry of Home Affairs, Govemment of lndia'

4. Registrar Ccncral. High Court ofJ&K and Ladakh, Jammu/Srinagar'

5. Principal Secretary to Hon'ble ChiefJustice, High Court ofJ&K and l'adakh'

6. Commissioner/ Secretary to Government' CooperatiYe Department'

7. Director Litigation, Srinagar/ Jammu.

8. Assistant Law Officer concerned

9. Oflicer ln Charge Litigation(Olc).
10. Private Secretary to Chiefsecretary for information of Chief Secretary'

I l. Private Secretary to Commissioner/Secretary Law.

12. lncharge Website.

13. Government Order tile.

t4. Concerned file.

(Jawad Murtaza Khan)

., Assistant Legal Remembrancer

'l^,0



Annexure to tlrc Government order No.2l20- JK (LD) of 2026 dsted 17.02'2026

OICitlc 0l the C astNril
n Nazir Deputy Registrar

ooperative Societies' BaramullsAhmad Reshi and Ors V/s UT of J&K
Ors

I

C) No. I l5/2026

n Nazir DeputY Registrar
Societi$' Beramulla

WP(C) No. I l6l?026 CM
hularn Mustafa Bhat and Anr. V/s UT

237 /2026

J&K and Ors

Zaid Bin Shamrs, Assistrnt
Societies' Srinagar

MP No. 6757 of 2025 in WP (

anie & Ors V/S UT of J&K & Ors Sh. Zaid Bin
C) titled Gh. Qadir

hamas
. Abrar Mashooq Khan' Senior

uditor O/o olfice ofAssistant Registrar'
raBlocktive

l'o*,
lo,i,.'

I Aziz Mir and Ors. V/s UT of J&K and

M


